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MR. SPEAKER: This is not a point 
of order.

( i i )  B o iv ib  b i -AST a t  a  S y d n e y  h o t e l  
WHERE I n d i a 's  P h l m e  M i n i s t e r  w a s  

s t a y i n g

SHRI VAYALiAR R A V I (Chirayin- 
kil): I wish to raise the matter re­
garding borr.b blast at Sydney hotel 

'"’during the Commonwealth Confer­
ence. This was a matter o f serious 
concern for everybody in this coun­
try. W e are fortunate and we are all 
l^appy that the Prime Minister and 
the Indian personnel who stayed in 
the hotel cscaped unhurt. But this 
incident o f brm b blast is a very se­
rious matter r*ot only fo r  .the Indians 
working in Sydney (Australia)^ but 
in Manila, m Canada, in London. In 
all these places the Indian people 
Working in embassies are facing a se­
rious threat everyday and even have 

^been attacked on many occasions.

This incider.t o f bom b blast in Syd- 
*̂ ŷ Hilton hoi el was a deliberate at­
tempt of sabotage and even a threat 
ô the life  o f  the Indian Prim e Minis­

ter. T wish to draw the attention o f 
the Gr-vernment o f India and special­
ly  o f the hon. Home Minister to this 
matter He should tell us as to what 
are th^ steps which are taken to tight­
en tile securely and safety o f the 
Ministers and also o f Indian, people 
working abroad. In this connection, 
Mr. Speaker, may I draw your atten­
tion to o re  matter? This allegation 
has been made and the matter has 
been raised several times before the 
House. Certain organisations like the 
Anand Marg; have been mentioned. 
Certain people who have been arres­
ted in Manila and other places have 
been identified as Anand Margis. Un­
fortunately, Sir, on an earlier occa­
sion the leader o f the Anand Margis 
has been given some respectabilitv 
by  some o f the political leaders by  
visiting hini in the jails. It included 
three parliamentarians, Mr. Samar 
Guha, Mr. Jyotirm oy Bosu and Mr. 
Vajpayee. A fter that^ Sir, the Anand 
Margis have got a boost because o f 
the respectability. Now the time has 
com e for the Government o f  India to 
take a serious view  o f these incidents 
o f violence and terrorism inside and 
outside the country which is a conti­
nuous threat to the lives o f the people 
especially our people belonging to the 
foreign service cadre working abroad.

Lastly, Sir, I again request the 
Government to see that an assurance 
is given. Merely checking at the air­
ports or merely checking here and 
there is not enough. There must be 
a proper machinery to find out w ho 
are the people and who are the agen­
cies and who are all working on this 
not only in India but outside.

In this connection, Mr. Speaker, 
you are w ell aware o f this. Because 
they are angry with the erstwhile 
Government, they have com pletely 
demolished the system of an intelli­
gence agency working in this country 
to find out not only in India but abroad
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this kind o f terrorist groups. That 
has been com pletely dismantled. I 
appeal to you to forget the political 
prejudices and re-establish this kind 
o f intelligence agency which can find 
out not only in this country but out­
side also as to who are working 
against the national interests and the 
interests o f Indians. Then only. Sir, 
w e can protect the lives o f our peo­
ple abroad. I appeal to the hon. 
Minister to come out with a statement 
as to what happened, what are the 
steps taken and so on.

W e are very glad— and 1 express 
m y happiness again—at the survival 
o f the Indian people who stayed at 
that hotel.

SHRI SAM AR GUHA_ (Contai): 
Mr. Speaker, Sir, I w an t' to draw 
your attention to this. You have un­
necessary allowed my friend to men­
tion my name; you should have asked 
him not to mention— he should not 
have mentioned my name. But he has 
mentioned my name and he has crea­
ted a feeling as if we have given cer­
tain respectability to Anand Marg. 
Therefore, either you should allow 
me to make a personal explanation of 
the whole thing tomorrow, or that 
part o f Ms statement should not go 
on record.

Sir, I have my information that 
other agencies are working under the 
cover o f Anand Marg. These types o f 
people are making a dangerous mis­
take. The mastermind behind all 
kinds o f sabotages is also there. It 
may be that the Anand Margis are 
partly there. But I use the word spe- 
cific£illy “Master-mind’ ; it is working 
behind all kinds o f sabotage in India 
and outside also. They are providing 
real camouflage for the real master­
mind to work in the country and out­
side. The master-mind Is  indulging 
in acts o f sabotage inside the country 
and working outside the country to 
tarnish our national image. They 
want to create a condition o f chaos

and anarchy. That master-mind is 
working behind all these things. We 
have to And that out. Don’t allow  
camouflage of all the sabotage activi­
ties under the name of the Anand 
Margis.
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